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h INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
CAUSE LIST OF A BENCH FOR 15-DECEMBER-2025 (MONDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
| IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number AYS»:'::' Assessee Name | Remarks
! CHT:II;II/BZ?J/IZ 2009-10 | [A] M/S EM PEE MOTORS LTD.
2 | umnbloni3 | 201011 | [A] M/S EM PEE MOTORS LIMITED
3 CHII;:D‘E;{]IS 2011-12 | [A] M/S EM PEE MOTORS LIMITED
4| cHANDI/2016 | 2010-11 | [A] M/S JOSSHI AUTOMOTIVE PVT. LTD.
5 CHIA-I-!\?D?S(/H ¢ | 201213 | [A] M/S JOSHI AUTOMOTIVE PVT, LTD.
6 CHTATQDBI%SU 2011-12 | [A] M/S JOSHI AUTOMOTIVES PVT. LTD.
7 CHngI?zO(/m 2013-14 | [A] M/S JOSHI AUTOMOTIVE PVT. LTD.
8 chDgI?zléﬂ 2013-14 | [A] M/S JOSHI AUTOZONE PVT, LTD.
9 CH%;%%’B 2014-15 | [A] M/S JOSHI AUTOMOTIVE PVT, LTD.
10 | cﬂr?oi%m 2014-15 | [A] M/S JOSHI AUTOZONE PVT.LTD.
11 CHl;\rNADSIj%zz 2014-15 | [A] M/S JOSHI AUTOZONE PVT. LTD.
12 mm&%‘ézz 2013-14 | [A] M/S JOSHI AUTOZONE PVT, LTD.
13 cﬁrﬁoﬁézz 2013-14 | [A] M/S JOSHI AUTOMOTIVES PVT, LTD.
14 | cﬂﬁoﬁ%&z , | 2014-15 | [D] HARYANA POWER GENERATION CORPORATION LIMITED
15 CHI,;.]-NADBI(/];(/R , | 2018-19 | [D] HARYANA POWER GENERATION CORPORATION LIMITED
6| _TTABS/ |~ T[A] HOMELIFE BUILDCON PVT. LTD, SUNVIEW ENCLAVE, AYALI
CHANDI/2025 KALAN, LUDHIANA
17 CHmDSﬁ;ézS 2022-23 | [D] M/S HOMELIFE BUILDCON PVT. LTD.
18 cr-mni?%zs 2017-18 | [A] KASHISH GOYAL, CHANDIGARH
19 CHmoﬁl?%zs 2022-23 | [D] JUBILEE JOY HOMES LLP
20 cﬂrﬂﬁ%zs 2022-23 | [A] JUBILEE JOY HOMES LLP
21 CHIATISJI}%N 2012-13 | [D] JOGINDERA CENTRAL CO-OPERATIVE BANK LIMITED (E-FILE)
mmoll}%u 2013-14 | [D] JOGINDRA CENTRAL CO-OPERATIVE BANK LIMITED (E-FILE)

m
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'| CAUSE LIST OF A BENCH FOR 15-DECEMBER-2025 (MONDAY)

| , BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

| WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A::':rt' Assessee Name Remarks
23| o3 201415 | [D] JOGINDRA CENTRAL CO-OPERATIVE BANK LIMITED (E-FILE)
CHANDY/2024
24|  TIAG6Y/ 2020-21 | [D] JOGINDRA CENTRAL COOPERATIVE BANK LIMITED
CHANDI/2025

istant Registrar
é_ﬂ-Dec-Zo L/
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

|
—
CAUSE LIST OF A BENCH FOR 16-DECEMBER-2025 (TUESDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Sr | Appeal Number Azr:rt. Assessee Name Remarks
TTA 784/
U] andyoo2e | 2012713 | [A] HARKRISHEN SINGH TULI
ITA 785/ ]
2 | HaNDL2024 | 2017-18 | [A] HARKRISHEN SINGH TULI
TTA 786/
3| canDon2s | 2020-21 | [A] HARKRISHEN SINGH TULI
ITA 256/
4 | CHANDL2025 | 2017-18 | [D] ANITA WALIA
ITA 259/
5 | CHANDLR025 | 202223 | [A] ANURADHA SETH
ITA 266/
6 | cHanDU202s | 2022°23 | [A] MR. HARMEET SINGH, MLA
7 TV 355/ 2022-23 | [D] FRONTIER AGROTECH PRIVATE LIMITED
CHANDI/2025
ITA 489/ ]
8 | CHANDIa02s | 2017-2018 | [A] CHAMAN LAL
ITA 492/ ]
9 | chaNDIpas | 2019-20 | [D] GAGANIIT KAUR
0 31/
10| anpiozs | 201920 | [A] GAGANIIT KAUR
ITA 551/
11| cuanDionps | 2021-22 | [A] AYALT DEVELOPERS AND COLONISERS PRIVATE LIMITED
ITA 552/
12| yaNDiabs | 202223 | [A] AYALI DEVELOPERS AND COLONISERS PRIVATE LIMITED
5 ITA 854/ 702127 | [D] AYALT DEVELOPERS AND COLONISERS PRIVATE LIMITED,
CHANDI/2025 MAIN OFFICE LUDHIANA(EAST), LODHOWAL B.0
1a| _TTABSS 207273 | [D] AYALI DEVELOPERS AND COLONISERS PRIVATE
CHANDI/2025 LIMITED,MAIN OFFICE LUDHIANA(EAST), LODHOWAL B.O.
ITA 758/ ;
15| CianDromps | 202122 | [A]KLG JEWELLERS, PATIALA
ITA 813/ ]
16 | cuanpianzs | 201112 | [A] GUIRAL TRADERS
ITA 814/ ]
17| cianDisnzs | 201213 | [A] GUIRAL TRADERS
ITA 815/ ]
18 | Cuanbijoops | 201314 | [A] GUIRAL TRADERS
19|  TALIH 2025-26 | [A] JONANG BUDDHIST EDUCATIONAL SOCIETY
CHANDI/2025
TTA 1381/ Not
20 | ianbi2025 | Applcsble | [A ARYA EDUCATION SOCIETY
nt Regi:
| A

];m“.-_-.._
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PELLATE TRIBUNAL, CHANDIGARH — % o
]

CAUSE LIST OF A BENCH FOR 17-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A‘s’z ':: Assessee Name Remarks
1 ITA 345/ 2008-09 [A] HINDUSTAN UNILEVER LIMITED (AS LEGAL SUCCESSOR OF M/S
CHANDI/2017 GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
2 ITA 91/ 2009-10 [A] HINDUSTAN UNILEVER LTD. ( AS LEGAL SUCCESSOR OF M/S
CHANDI/2018 GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
3 ITA 92/ 2010-11 [A] HINDUSTAN UNILEVER LIMITED (ASD LEGAL SUCCESSOR OF M/
CHANDI/2018 S GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
4 ITA 1501/ 2014-15 [A] HINDUSTAN UNILEVER LIMITED(AS LEGAL SUCCESSOR OF M/S
CHANDI/2018 GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
5 ITA 1496/ 2015-16 [A] HINDUSTAN UNILEVER LIMITED (AS LEGAL SUCCESSOR OF M/S
CHANDI/2019 GLAXOSMITHKLINE CONSUMER HEALTHCARE LTD. ((SGM))
ITA 279/
6 CHANDI/2018 2010-11 | [A] M/S COSMOS PHARMACLS
7 i) 2010-11 | [A] SMT. JASWANT KAUR (RECALLED MATTER)
CHANDI/201% '
ITA 331/ »
8 CHANDI/2020 2008-09 | [A] KOHINOOR BROADCASTING CORPORATION LTD
ITA 332/ ,
9 CHANDI/2020 2009-10 | [A] KOHINOOR BROADCASTING CORPORATION LTD
ITA 333/ .
10 CHANDI/2020 2010-11 | [A] KOHINOOR BROADCASTING CORPORATICN LTD.
ITA 334/ i -
11 CHANDI/2020 2011-12 | [A] KOHINOOR BROADCASTING CORPORATION LTD.
ITA 317/ 3
12 CHANDI/2024 2017-18 | [A] DURGA DASS BANARSI DASS JEWELLERS PVT. LTD.

ITA 748/
£ VIR SI
+ CHANDI/2024 2020-21 | [A] SHRI JAS NGH

14 |ITA 4/CHANDI/2025( 2024 [A] DELHI PUBLIC SCHOOL

ITA 32/ ] y
15| cHanpl2025 | 2021722 | [A]ARYAN GOYAL
ITA 498/ ] = =
16| cHanpDl2025 | 2016-17 | [A] BALDEV SINGH S/O SH. JODHA SINGH
17 ITA 668/ 2021-22 | [A] HARYANA URBAN DEVELOPMENT AUTHORITY
_~" | CHANDY/2025
ITA 727/ _ ———
181 cHanDI2025 | 201617 |[A]LOTUS HOMETEXTILES LIMITED
ITA 732/ _ —
191 cHanpr2025 | 201516 | [DJAVTAR SI
CO 34/ ] »
20 | cyanD/2025 | 2015°16 | [A]JAVTAR SIN
ITA 750/ ]
21| HaND12025 | 2017-18 | [A] AMARDEEP CHAUDHARY

1 Af1
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

]

CAUSE LIST OF A BENCH FOR 18-DECEMBER-2025 (THURSDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 2
WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
HEARING.
Srl | Appeal Number A,?: r:rt Assessee Name Remarks
ITA 725/ ]
L | cuanpr0ts | 2009-10 | [A] M/S AKSHAJ INFRA PRIVATE LIMITED
TTA 1188/ ]
2 | cHaNDY2019 | 201314 |[A] BRI MOHAN WALIA
TTA 14/ ]
3| cHanDLs023 | 201415 | D] INOX WIND LIMITED
ITA 18/ ]
4| cqanpy2023 | 201415 | [AJINOX WIND LIMITED
T ITA 354/ ] ]
5 | cuaNDDo024 | 2017-18 | [A] AJAY KUMAR (E-FILE)
| ITA433/ ] ]
6 | cHANDIo024 | 201314 | [A] AJAY SOOD (E-FILE)
TTA 1204/ ]
7 haNDIaG24 | 201415 | A IPF VIKRAM INDIA PRIVATE LIMITED
. ITA 1214/ 701920 |.[A] ASSOCIATES GROUP SECURITY AND SERVICES PRIVATE
MUM/2024 LIMITED
" ITA 1286/ 702021 | [A] ASSOCIATES GROUP SECURITY AND SERVICES PRIVATE
MUM/2024 LIMITED
| ITA 3389/ 3 VERSEAS
) s 2013-14 | [D] KUNDAN OVERS
| co37/ : VERSEAS
11| CyanDija024 | 201314 | [A]KUNDAN OVERS
ITA 258/ : NDEEP KAUR
12| uanpp2ops | 201213 |[AIAMA
| 1A 872/ y i
13| Guanpiaezs | 201314 | [A]ASHOK KUM
| ITA 1022/ NGH
B s 2016 | [D] BALPREET SI
ITA 1092/ ; RTEX INDUSTRIES
15| cuanoiges | 20718 |[DIM/S A
ITA 1134/ :  BOARD OF SCHOOL EDUCATION
16| cranpia02s | 2017718 |[ATHP
7| ALY 2019-20 | [A] ASHOKA INDUSTRIAL FASTNERS, LUDHIANA
CHANDI/2025
19| JIA1140/ 2020-21 | [A] ASHOKA INDUSTRIAL FASTNERS, LUDHIANA
CHANDI/2025
ITA 1141/ 23 | [A] ASHOKA INDUSTRIAL FASTNERS, LUDHIAN
191 crianpi202s | 202223 |IA] " A
e
L 2
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INCOME TAX APPELLATE TRIBUNAL, CHANRIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 13-DECEMBER-2025 (MONRAY

= b ke

/ BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
/ AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

! CLARIFICATION MATTERS
E Court Room 2 ) )
' Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.

| Assmt.

Bench |Remarks
Yaur Assessee

| T | 899 [CHANDI| 2025 |2016-17|[A] DAMANDEEP KAUR A
| TTA | 900 |CHANDI| 2025 |2018-19|[A] DAMANDEEP KAUR
""ITA | 901 |CHANDI| 2025 |2019-20{[A] DAMANDEEP KAUR

L

| ITA | 902 [CHANDI| 2025 |2020-21|[A] DAMANDEEP KAUR

| Srl | Appeal Number

1
2
3
4

- -

sista’ré’umii;@/
12-Dec-2025

1 of | 12-12-2025. 03:04 pm
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 17-DECEMBER-2025 (WEDNESDAY
BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
i AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER
MISCELLANEOUS APPLICATIONS
Court Room 2 ]
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Assmt. TO
| sr Appeal Number Yoar |Assessee Bench | 4 thor
1 | MA | 116 [CHANDI| 2025 | 2009-10 |[D] M/S OSWAL FAB KNITS LTD. B M
2 | MA | 119 |CHANDI| 2025 | 2010-2011 |[D] M/S OSWAL FAB KNITS LTD. B M
3 | MA | 117 CHANDI\ZOZS 2009-10 {[D] M/S OSWAL TREND (P) LTD. B M
| 4 '] MA | 120 |CHANDI| 2025 | 2010-11 |[D] M/S OSWAL TREND (P) LTD. B M
f 5 | MA | 118 |CHANDI| 2025 | 2009-10 |[D] M/S OSWAL APPARELS PVT. LTD. B M
| 6 | MA | 121 |CHANDI| 2025 2010-11 |[D] M/S OSWAL APPARELS PVT. LTD. B M
|7 | MA | 122 |CHANDI| 2025 FY-2010-11|[D] M/S OSWAL APPARELS PVT. LTD. B M
Y
Y ¢

3

-

\
ist%istrar
1_2-Dec-2

1 of 1
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 18-DECEMBER-2025 (THURSDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.

Assmt. TO
Year Assessee Bench Author

MA | 75 |CHANDI] 2025 |2018-19|[D] M/S KAILASH ICE AND COLD STORAGE SMC M
MA | 80 |CHANDI| 2025 |2019-20|[D] SH. SUBHASH JINDAL SMC M

srl Appeal Number

—

M

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

Court Room 2

( PART HEARD MATTERS
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.

Assmt.
Year

1 | ITA | 280 [CHANDI| 2020 |2013-14|[A] M/S INOX WIND LTD. A

#&'isré:ll'l/t‘{egis r,

2-Dec-2

Assessee Bench |Remarks

ll Srl \ Appeal Number
[
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 22-DECEMBER-2025 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER

AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

' WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

B HEARING.
iSl'l Appeal Number A‘s’:?rt ) Assessee Name Remarks
1 CHIII\?DB’;SC/}N | 2010-11 | [A] M/S SIGMA CARTONS (P) LTD.
_2 cﬂ:ﬁoﬁ%zz 2017-18 | [A] M/S SIGMA CARTONS (P) LTD.
3 CHLT\J‘”[‘HZ/SZ/OM 2012-13 | [A] MR. RAMA GUPTA

4 CHI:I\A}DSI?;(/}Z , | 201718 | [A] PARAG INFRATECH PRIVATE LIMITED (E - FILE)

| |

5 CHIISDQI?;{;M 2018-2019 | [A] MALWA GRAMIN BANK % i

6 Gﬂgé%%fz , | 2015-16 | [A] SUDARSHAN JEANS PRIVATE'LIMITED

7 CHgﬁflzfozs 2014-15 | [A] SHAM SUNDER GUPTA |

8 CHgJPBIS/é{ozs 501920 | [A] SHAM SUNDER GUPTA
9 ' mﬂoﬁ%zs 2022-23 | [A] RAJAT BATRA

10 { CH?SD;;?%ZS 2017-18 | [D] M/S VASUNDHRA ENTERPRISES

11 | cnfrﬁng%zs | 2023-24 | [A] RCS ASSOCIATES CHARITABLE TRUST

12 I mﬁoﬁ%zs | 502425 | [A] RCS ASSOCIATES CHARITABLE TRUST
13 i CHIJSD%-:‘%ZS 2023-24 | [A] SARVHITKARI ADHYATMIK KENDRA
14 | CHTSDE;?%ZS 2017-18 | [A] SUNDER SINGH

Ao

Assistant Regigtra
3”17 pec 5025

12-Dec-
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 23-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER
IN COURT ROOM 2
' WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL |
HEARING.
|
Srl | Appeal Number l Az:-t. Assessee Name Remarks
|
|1 ITA LIS/ | 505197 | [A] SETH IND PORATI FILE
CHANDL/2024 [A] USTRIAL CORPORATION (E - FILE)
ITA 252/
2| cuanpranes | 2023 [A] SETH INDUSTRIAL CORPORATION
TTA 1179/
3 \ CNBlstp4 | 2014-15 | [A] PRIME TRADERS
I ITA 1180/
p l CANDLatoq | 201415 | [A] PRIME TRADERS
|
TTA 210/ . -
5| canpyaozs | 201314 | [A] MOHINDER KUMAR MAKKAR *
? ITA 271/ 7
K \! Cnnanas | 2020-2021 | [A] RANJEET SINGH
| |
T TTA 274/
! 7| coanpess | 200718 |(A1 TRIDENT GROUP LIMITED
8| CHIED3I}5525 2018-19 | [A] SHADAB RAVINDER & CO, RAJPURA
| ITA 742/
9 | T2l s | 201819 |[D] SHADAB RAVINDER & co.
ITA 318/ '
10| cinkodaas | 201920 |[A]SHADAS RAVINDER & CO, RAJPURA
ITA 743/ ]
\ 11| CHANDI/2025 2019-20 | [D] SHADAB RAVINDER & CO.
T ITA 319/ :
!. 12| s | 202021 | [A] SHADAB RAVINDER & CO, PATIALA
| ITA 362/ ]
13| gunpaos |2V 2018 | [A] SATISH KUMAR JAIN
|
ITA 760/ ]
14 cuanoyans 2016-17 | [A] SHIV SHANKER AGGARWAL
| TTA 762/ ;
15| ano e | 2017-2018 | [A] NIKHIL BECTOR
ITA 1391/ ¥ [A] MAA DURGA GUMTI MANDIR GAUSHALA TRUST,
\ 16| cpanpy/2025 | 20282027 [KURUKSHETRA
|

Assistant Regis a:%
o 12-Dec- T8
T —
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_INCOMIé TAX APPELLATE TRIBUNAL, CHANDIGARH

' CAUSE LIST OF B BENCH FOR 24-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
srl | Appeal Number A$: r:rt Assessee Name Remarks
1 ITA 1008/ 201112 | [A] PARAM PITA SHAH SATNAMJI EDUCATIONAL AND WELFARE
l CHANDI/2024 SOCIETY
. TTA 1009/ 201213 | A1 M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
s ITA 1010/ ~o13.14 | [A] M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
| CHANDI/2024 SOCIETY
, | _TAl01Y ~ota15 | [A]M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
| mA101/ o151 | [AM/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
¢ | TA1013 0161, | [A]M/S PARAM PITA SHAH SATNAM JI EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
. TTA 1014/ 701519 | [A1M/S PARAM PITA SHAH SATNAM J EDUCATIONAL & WELFARE
CHANDI/2024 SOCIETY
T ITA 763/ ]
8| cuaNDIa02s | 201314 | [A] NISHANT GOYAL
9 CHHNAD?ZS{’;ZS 2013-14 | [A] NISHANT GOYAL
| TTA 764/ ]
10| anDronps | 201314 | [A] SH. NISHANT GOYAL
ITA 767/ 701519 |IA] THE NAGURAN PRIMARY AGRICULTURE CO OPERATIVE
111 cHANDI/2025 SOCIETY LIMITED
| _TTA768/ 701516 | [A] THE ALEWA PRIMARY AGRICULTURE COOPERATIVE SOCIETY
| CHANDI/2025 LIMITED
" ITA 770/ :
13| cuanDro02s | 201415 | [A) RAMANPREET SINGH
ITA 773/ :
14| cuanDronzs | 201819 | [A] SWARANIIT KAUR
TTA 774/ ]
15| CuanDyanzs | 201920 | [A] SWARANIIT KAUR
ITA 1128/ ]
16| canpyoges | 200910 |[A] OSWAL WOOLLEN MILLS LTD.
TTA 1129/ ]
17| blanps | 2010-11 | [A] OSWAL WOOLLEN MILLS LIMITED
ITA 1130/ _
18| inblotas | 201415 | [A] OSWAL WOOLLEN MILLS LTD
TTA 1131/ ]
19| inDljotes | 201516 | [A] OSWAL WOOLLEN MILLS LIMITED
TTA 1132/ ]
20| imblages | 2017-18 | [A] SWARAN SINGH
Assistant Regfsﬂa‘é

12-pec-202

e e e S
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 22-DECEMBER-2025 (MONDAY) ‘

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL |

HEARING.
Srl | Appeal Number Aise:'rt‘ Assessee Name Remarks
1 ITA 275/ 2022-23 [A] THE MALAN CO-OPERATIVE AGRICULTURAL SERVICE
CHANDI/2025 SOCIETY
ITA 948/
2 CHANDI/2025 2012-13 |[A] SHAM LAL
3 ITA 970/ 2020-2021 [A] THE LUDHIANA LIC OF INDIA EMPLOYEES CO-OPERATIVE
CHANDI/2025 NON-AGRICULTURAL THRIFT & CREDIT SOCIETY LIMITED
ITA 1028/
4 CHANDI/2025 | 2017-18 i [A] THAKUR SAIN
Assis%fegi

T
<Z2_12-Dec-2025

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 23-DECEMBER-2025 (TUESDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number As:r:rt. Assessee Name Remarks
1 ITA 972/ 2020-21 [A] LATE HARPAL SINGH THROUGH HIS LEGAL REPRESENTATIVE,
CHANDI/2024 NIRMAL SAINI
ITA 809/ i
2 CHANDI/2025 2018-19 | [A] LABH SINGH
3. ITA 812/ 2020-2021 [A] RESERVE BANK STAFF COOPERATIVE U S E T/C SOCIETY
CHANDI/2025 LIMITED
ITA 956/ i}
4 CHANDI/2025 2013-14 | [A] JASVIR SINGH

Asw'sé%}/l?egi aL/

~& 12-Dec-2025

—
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NCOME T LATE TRIBUNAL, CHANDIGARH

fr-

CAUSE LIST OF SMC BENCH FOR 24-DECEMBER-2025 (WEDNESDAY)

BEFORE HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.

s | Appeal Number

Assmt.

Year Assessee Name Remarks

1

ITA 405/
CHANDI/2025 | 2018-19 |[A]AUTO VOGUE PRIVATE LIMITED

A

Assistant Registra
-Dec-iﬂ!é
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 22-DECEMBER-2025 (MONDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS

Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Assmt. TO0
Sri Appeal Number Moy Assessee Bench Author
3] M

MA | 109 |CHANDI| 2025 [2017-18][A] SANT KIRPAL VIDYAK MISSION

Assist%gisw

= 12-Dec-2

s =LK e TR
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. INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 23-DECEMBER-2025 (TUESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.
Assmt. TO
Srl Appeal Number Yoar Assessee Bench Aithar
1 MA | 42 |CHANDI| 2025 |2019-20|[D] GRETIS INDIA PRIVATE LIMITED A M
2 MA | 44 [CHANDI| 2025 [2019-20|[D] SH. LAKHWINDER SINGH PANAG A M
5 MA | 45 |CHANDI| 2025 |2018-19|[D] SARASWATI AGRO CHEMICALS (INDIA) PVT.LTD B M
4 MA | 46 [CHANDI| 2025 |2019-20|[D] SARASWATI AGRO CHEMICALS (INDIA) PVT.LTD B M
CLARIFICATION MATTERS
Sri Appeal Number ::Tt' Assessee Bench |Remarks
1 | MA | 29 |cHANDI| 2025 [2014-15|[A] SHRI SANJIV LAL B ]

sistant Registgar,
12-Dec-2
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2R INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 24-DECEMBER-2025 (WEDNESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.

Assmt. 10
sr Appeal Number Year Assessee Bench Author

1 | MA | 34 |CHANDI|2025 [2014-15|[D] SH. R.P. KAPUR B M

[D] M/S WORLDWIDE IMMIGRATION CONSULTANCY SERVICES B M
LTD

2 MA | 38 |CHANDI| 2025 |2012-13

[ CLARIFICATION MATTERS
Court Room 2
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.

Srl Appeal Number ¢::Tt' Assessee Bench |Remarks

1 ITA | 64 |CHANDI| 2025 |2014-15|[D] GULMOHAR ASSOCIATES A
2 CO | 32 |CHANDI| 2025 [2014-15|[A] GULMOHAR ASSOCIATES A

Assistant Regisigzl
<S= 12-Dec-2



